FORM A

PUBLIC ANNOUNCEMENT
[Under regulation 6 of the Insolvency and Bankrupicy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF SKY INFRASTRUCTURES

PRIVATE LIMITED
RELEVANT PARTICULARS
1 | Name of The Corporate Debtor Sky Infrastructures Private
Limited
2 | Date of Incorporation of Corporate Debtor 30/12/2011

Authority under which Corporate Debtor is

Incorporated / Registered

Registrar of Companies (ROC),
Chandigarh.

Corporate Identity Number / Limited Liability
Identification Number of Corporate Debtor

U45209PB2011PTC035805

Address of The Registered Office And Principal
Office (If Any) of Corporate Debtor

Shop Number 25, Unicity
Business Centre, Bhabhat,
Zirakpur, Distt: SAS Nagar, -
140603

Insolvency Commencement Date in respect of
Corporate Debtor

25-02-2025
(Order received on 26/02/2025)

Estimated Date Of Closure of Insolvency Resolution
Process

24-08-2025

Name and Registration Number of the Insolvency
Professional acting as Interim Resolution Professional

Bhim Sain Goyal

IBBI/IPA-002/IP-N00726/2018-
2019/12216

Address And E-Mail of The Interim Resolution
Professional, as Registered with the Board

M-215, Rear Ground Floor,
Greater Kailash-II, New Delhi-
110048

bsgoyall @gmail.com

10

Address and E-Mail to be used for Correspondence
with the Interim Resolution Professional, if different
from those given at S.No.9.

M-215, Rear Ground Floor,
Greater Kailash-II, New Delhi-
110048

cirpsky@gmail.com

)




11 | Last Date For Submission of Claims 11-03-2025

12 | Classes of Creditors, if any, under Clause (b) of Sub- | NA
Section (6A) of Section 21, ascertained by the Interim
Resolution Professional

13 | Names of Insolvency Professionals identified to act as | NA
Authorised Representative of Creditors in a Class
(Three names for each class)

14 | (a) Relevant Forms and NA
(b) Details of Authorized Representatives
are available at:

Notice is hereby given that the National Company Law Tribunal, Chandigarh Bench, has
ordered the commencement of a corporate insolvency resolution process of the Sky
Infrastructures Private Limited vide order dated 25.02.2025, in CP (IB) No.
357/Chd/Pb/2022 dated 25.02.2025 and communicated on 26.02.2025.

The creditors of Sky Infrastructures Private Limited are hereby called upon to submit their
claims with proof on or before 11.03.2025 to the interim resolution professional at the
address mentioned against entry No. 10 only.

The Financial Creditors shall submit their proof of claims by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means. The
proof of claims is to be submitted by way of the following specified forms along with
documentary proof in support of their claims.

Form B- for claims by Operational Creditors (except Workmen and employees),

Form C- for Claims by Financial Creditors,

Form D- for Claims by a workman and employee,

Form E- for Claims by authorized Representative of workmen and employees,

Form-F- for Claims by creditors other than financial creditors and operational creditors.

In order to get the copy of form, you may download the above mentioned forms from the
website www.ibbi.gov.in as prescribed under Insolvency and Bankruptcy Board of India
(Insolvency Resolution process for corporate persons) Regulation, 2016.

Submission of false or misleading proofs of claim shall attract penalties. All claimants are
advised to invariably mention their PAN, email id and phone number in the claim forms.

Date: 26.02.2025 (Bhim Sain Goyal)
Place: New Delhi Interim Resolution Professional
Regn. No. IBBI/IPA002/IPN000726/2018-19/12216
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MANAPPURAM FINANCE LTD.

GOLD AUCTION NOTICE

The pledges, in specific and the public, in general, are hereby notified that public auction of the gold ornaments pledged in the below
accounts is proposed to be conducted at the following branches on 17/03/2025 from 10.00 am onwards. We are auctioning gold
ornaments defaulted customers who have failed to make payment of his/her loan amount despite being notified by registered letters.
Unauctioned items shall be auctioned on any other days without further notice. Changes in venue or date (if any)will be displayed at

auction centre and on website without any further notice.
List of pledges:-

CHANDIGARH, BURAIL CHANDIGARH, 121780730013246, 3313, 3323, DHANAS CHANDIGARH, 126910700027812,
AMBALA, AMBA MARKET, AMBALA, 128320700015169, 128320750000055, MANAV CHAWK AMBALA, 101760700729415,
9450, 9516, MODEL TOWN AMBALA, 109660700030916, NICKELSON ROAD,AMBALA, 126520700023777, 3778,
126520730007506, 126520750000051, 0063, PANCHKULA, 101330730013253, 3336, 3349, FATEHABAD, FATEHABAD,
129250700034373, 4384, 4399, 4430, TOHANA ,FATEHABAD, 129690700024927, 4969, 129690730031072, HISAR, RED
SQUARE MARKET, 123360700035890, 5909, 5926, 5944, 5979, HISSAR, HISSAR, 118710700033851, 3860, 3908, JIND,
BHAGWAN NAGAR JIND, 130840700025253, 5269, 5270, 5293, 5328, JIND, 119740700029480, 9511, RAILWAY ROAD
SAFIDON, 130760700017719, KAITHAL, CHEEKA ,HARYANA, 133170700026777, 6787, 133170750000025, KAITHAL
HARYANA, 133940700014650, 4661, KARNAL, SANKORA ROAD ,TARAORI, 130820730004280, KURUKSHETRA,
KURUKSHETRA, 127270730007441, KURUKSHETRA SECTOR 17, 118430700017369, 118430730013867, PEHOWA,
127110700016369, 6445, 6448, 6451, 6462, 127110730013912, PANCHKULA, KALKA PANCHKULA, 131890700013709,
PINJORE, PANCHKULA, 128050700027529, 7551, 7613, 128050750000042, SECTOR 17 PANCHKULA, 127460700028263,
8270, 8332, 8347, 8360, 127460730007654, PANIPAT, G.T ROAD- PANIPAT, 126630700017634, 7652, MODEL TOWN,PANIPAT,
134860700018567, SAMALKHA PANIPAT, 131320700013842, 3871, 131320750000031, SANJAY CHOWK PANIPATH,
117140700029863, 9899, 9907, 9912, 9919, 9936, 9965, 117140750000046, SOLAN, BADDI,H.P, 135990730008241, PARWANOO,
127190700007875, THAKUR COMPLEX SOLAN, 135150700011707, UNA, MEHATPUR BASDEHRA, 138550700002564,
AMRITSAR,AKASHAVENUE, 109990700056219, 6247, 6259, 6321, 6400, 109990730070394, 109990750000107, COURT ROAD,
124660700009820, DHABHADIKA, AMRITSAR, 128370700017952, 7970, 8019, 8026, 128370730008102, HALL BAZAR
AMRITSAR, 110580700011262, 1269, KABIR PARK, 124280700017637, 7673, 7699, PUTLIGHAR AMRITSAR,
110950700034818, 110950730039530, RANJITH AVENUE ,AMRITSAR, 128390730008575, 128390750000035, TARN TARAN
ROAD, 124980700017155, BARNALA, PAKKA COLLEGE ROAD BARNALA, 131830700021606, BATHINDA, AMRIK SINGH
ROAD,BATHINDA, 132030730063212, BIBIWALA BATHINDA, 132050700012656, GT ROAD,BATHINDA, 132320700014189,
FARIDKOT, JANIA MOHALLA,FARIDKOT, 133500700015768, KAMAINA GATE, FARIDKOT, 132860700016593,
132860730012477, GURDASPUR, HANUMAN CHOWK,GURUDASPUR, 132920730024068, 4074, 4075, PATHANKOT
DALHOUSI RAOD, 120310730017057, 7080, 7110, PATHANKOT RAILWAY ROAD, 120640700013727, 3737, 3752, 3790,
HOSIARPUR, HOSHIARPUR, 135140700008818, JALANDHAR, BASTI ADDA ROAD,JALANDHAR, 128540700014537,
128540730008480, CANTT MARKET, 115150700038410, 8424, 8434, 115150730018200, 8233, 8241, KAPURTHALA ROAD
JALLANDHAR, 121470750000079, PATEL CHOWK, 124290700018525, 8593, 124290730012492, 2518, 2532, PATHANKOT
CHOWK,JALANDHAR, 125720700016032, RAMA MANDI JALANDHAR, 114810700018141, 8183, 114810730008980,
114810750000073, KAPURTHALA, KAPURTHALA, PUNJAB, 129160700012225, LUDHIANA, BROWN ROAD,
123760700016962, 123760730018089, CHOWK BASTI, LUDHIANA, 128250700053832, 3835, DASHMESH NAGAR,
113380730016845, JAGRAON LUDHIANA, 132090700013956, KHANNA PUNJAB, 132140750000049, MATA RANI CHOWK,
123950700040435, 0457, 0479, MODEL TOWN LUDHIANA, 121580700012257, 121580730017729, 7744, 121580750000029,
RAM NAGAR LUDHIYANA, 110690700027938, 7955, 7975, 7976, SAMRALA,LUDHIANA, 134490700011672, VIVEK NAGAR,
115940750000105, MOHALI, MOHALI, 101750700725040, 5044, 5061, 101750730013228, 3245, 101750750000059, PHASE 9,
MOHALI, 126400730009895, NAVANSAHAR, BANGA RAILWAY ROAD,NAWANSHAHR, 133730700007138, NAWANSHAHR
BUS STAND CHOWK, 116040700010752, 0755, PATIALA, CHOTI BARADARI STREET,PATIALA, 125870700016594, 6602,
GAGAN CHOWK,RAJPURA, 132620700027054, 7153, GURBAX COLONY,PATIALA, 131930700018729, 8730, JAKHAL ROAD
PATRAN, 132120700033543, 3625, PATIALA BUS STAND, 127950700018909, 8918, 127950730016899, RAJPURA,
101340700051738, RAJPURA TOWN, 128450700036005, 6018, URBAN ESTATE PHASE 11-PATIALA, 131940700017212,
SANGRUR, BAJAKHANA,BARNALA, 131800700023745, 131800750000039, MATA MODI ROAD,SUNAM SANGRUR,
134810700022068, SAHEED BHAGAT SINGH CHOWK ,SANGRUR, 133060700020494, 133060730038991, 9064,

Persons wishing to participate in the above auction shall comply with the following:- Interested Bidders should submit Rs. 10,000/- as
EMD (refundable to unsuccessful bidders)by way of Cash on the same day of auction. Bidders should carry valid ID card/PAN card. For

more details please contact 8089292353.

Authorised Officer
For Manappuram Finance Ltd

CIN: L65910KL1992PLC006623,
Registered Office : W - 4/ 638A, Manappuram House,
P.O. Valapad, Thrissur - 680 567, Kerala, India

FOR DALY BUSINESS

Fead bo Lead

€SBl STATE BANK OF INDIA

STRESSED ASSETS MANAGEMENT (SAM) BRANCH, GROUND FLOOR,

ZONAL BUSINESS OFFICE BUILDING, FOUNTAIN CHOWK, CIVIL LINES, LUDHIANA
CORRIGENDUM
With reference to our advertisement published in Financial Express and
Desh Sewak on 21.02.025 for e-auction dated 27.03.2025 this is to
inform that in respect of Account M/s Durable Transformers Pvt. Ltd.,
(Property ID: SBIN400011537413 and SBIN400011549656) has been
Withdrawn/Cancelled from this e-Auction Sale Notice. Others will
remain the same.

AUTHORISED OFFICER |

OFFICE OF THE RECOVERY OFFICER-I/II

DEBTS RECOVERY TRIBUNAL CHANDIGARH (DRT 3)
Ground Floor, SCO 33-34-35, Sector 17-A, Chandigarh

DEMAND NOTICE

Notice under Section 25 to 28 of the Recovery of Debts & Bankruptcy Act, 1993
and Rule 2 of Second Schedule to the Income Tax Act, 1961.

RC/304/2024 Date : 21-02-2025

PUNJAB AND SIND BANK Versus M/S. BADSHAH ENERGIES & ANOTHER
To
(CD 1) M/s. Badshah Energies through its Proprietor Sh.Badshah
Singh S/o Sh.Gurmeet Singh, C/o Registered Office B-1-1353, Near
Diwan Gas Agency, Ram Nagar, Civil Lines, Ludhiana-141001.
Also at : 2nd Address : Work Office at Badinpur Road, Kahanpura,
Mandi Gobindgarh, District Fatehgarh Sahib.
Also at : 3rd Address : Main Hambran Road, Vill. Hambran, Tehsil
Ludhiana West, Distt.Ludhiana, Punjab.
(CD 2) Sh. Badshah Singh S/o Sh.Gurmeet Singh, C/o Registered
Office B-1-1353, Near Diwan Gas Agency, Ram Nagar, Civil Lines,
Ludhiana-141001.
This is to notify that as per the Recovery Certificate issued in pursuance
of orders passed by the Presiding Officer, DEBTS RECOVERY
TRIBUNAL CHANDIGARH (DRT 3) in OA/355/2021 an amount of Rs.
2,26,18,277.78 (Rupees Two Crore Twenty Six Lakhs Eighteen
Thousands Two Hundred Seventy Seven and Paisa Seventy Eight
Only) along with pendentellite and future interest @ 10.00% Simple
Interest Yearly w.e.f. 29/10/2020 till realization and costs of Rs 1,50,000
(Rupees One Lakh Fifty Thousand Only) has become due against
you (Jointly and severally/ Fully/Limited).
2. You are hereby directed to pay the above sum within 15 days of the
receipts of the notice, failing which the recovery shall be made in
accordance with the Recovery of Debts Due to Banks and Financial
Institutions Act, 1993 and Rules there under.
3. Whereas it has been shown to the satisfaction of Tribunal that it is not
possible to serve you in the ordinary way, therefore, this notice is given by
this publication directing you to put in appearance before this Tribunal on
15.05.2025at 10:30 A.M.
4. You are hereby ordered to declare on an affidavit the particulars of your
assets on or before the next date of hearing.
5. In addition to the sum aforesaid, you will also be liable to pay:

(a) Such interests as is payable for the period commencing immediately
after this notice of the certificate execution proceedings.

(b) All costs, charges and expenses incurred in respect of the service of
this notice and warrants and other processes and all other proceedings
taken for recovering the amount due.
Given under my hand and the seal of the Tribunal, on this date:

21.02.2025
RECOVERY OFFICER
DEBTS RECOVERY TRIBUNAL CHANDIGARH (DRT 3)

THE BUSINESS DALY
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1. Sonltary fitting Items (e, W/ tems wise). 2. PYC Poneling providing & flxing.
3. Floor Tiles, & Aluminium fitting in KG-glass & wire gauges [Seperate], 5 C.6.
repair work valley [Sqm]), ridge velly, 6. Steel, angle and flats [in K&], 7.
Shuttering, B. B.P sheet [Sqgm), 9. Agrigate [in CUM], 10. Sand [in CUM}, 11 Bricks
[in Mos], 12, Distempering {in K&) & primer {in Ltrs), 13, Electricity fitting with all
occessories, 14. Lobour Inhancement oz per S0R 2009,

For more detalls, pl contoct concerned Junior Engineer B.0.0 office Nurpur,

IndiaShelter INDIA SHELTER FINANCE
———Home Loans CORPORATION LTD.

Registered ONlce: Plol-15 4th Flogr, Sec-44 | ImgiSulional Ared, urigrsm, Hamams- 122002, Branch Oftics: Plal
Ma- 57 Ta B0, 2ng Floar, Kamfa Magar {sbove |cic Bark], Red Square Marked, He=ar- Hanara, Fin- 12500
| SUB: Re-Call ﬂfj.un:h'un Notice Under Rule B(6) Published On Dated 28.01.2025
Account No. and Name of borrower, Descriptions of the property
co- borrower, Mortgagors /Properties
Account No. LAHSCLLONS000005042078 | Al Piete And Parcel Of Hewss Tax Unit Mo
AP-10000995 226112 , Khasra Mo 311 Min krishna

11““.-.; HRS- RAM H.-TI w]'ru Hlﬁ-ﬁ-ﬁﬂ LAL.- C':Ill:il'l}' Hisar Inside ko Limit Hansi Hisar

Haryana BOUNDARY:- East-14 6 Strest,
:I-\‘Ih.l;n'lll'!«lJr MRS. RATTAN LAL 5/0 CHANDER | o.t.146 StroetNorth-43.9 House Of

Suresh, South-43.9 House Of Shri Chand
3. MR,/ MRS. ANNU D/O DAYA NAND

Date: Z8.02.2025
Placa: HISAR

For India Shelter Finance Corporation Lid
Authorised officer. Mr, Sudhir Tomar

Mob-+91 B8184 60101

HINDUJA HOUSING FINANCE LIMITED

Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai-600015.
HINDLLJA
HOUSING FINAMCE
RRM - AMIT KAUSHIK - MOB. NO. 9587088333 +« ALM - ARUN MOHAN SHARMA - MOB. NO. 8800898999
CRM - SANJEEV - MOB. NO. 9034326375 . CLM - ANKIT KUMAR - MOB. NO. 9991112298

Branch Office: 1st Floor, Above Indusind Bank, Old G.T. Road Sham Nagar,
Near Namaste Chowk, Karnal - 132001.
Email: auction@hindujahousingfinance.com

HINDUJA HOUSING FINANCE LIMITED
Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai-600015.
Branch Office: 1st Floor, Above Indusind Bank, Old G.T. Road Sham Nagar,

Near Namaste Chowk, Karnal - 132001.

HINDUJA
HOUSING FINAMNCE Email: auction@hindujahousingfinance.com

RRM - AMIT KAUSHIK - MOB. NO. 9587088333 + ALM - ARUN MOHAN SHARMA - MOB. NO. 8800898999
CRM - SANJEEV - MOB. NO. 9034326375 . CLM - ANKIT KUMAR - MOB. NO. 9991112298

APPENDIX- IV-A [Refer proviso to rule 8 (6)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (hereinafter referred to as “the Act”) read with proviso to Rule 8(6) of the Security
Interest (Enforcement) Rules, 2002 (hereinafter referred to as “the Rules”).

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below-described immovable
property mortgaged/charged to the Secured Creditor, the possession of which has been taken by the Authorized Officer of
Hinduja Housing Finance Limited (Secured Creditor) having its Corporate Office at 167-169, 2nd Floor, Little Mount, Saidapet,
Chennai-600015 and one of its Office at: F8, First Floor, Mahalaxmi Metro Tower, Sector 4, Vaishali, Ghaziabad, 201019, will be
sold on “As is Where is”, “As is What is” and “Whatever there is” basis on the dates mentioned below for realization of the amount
due to the Secured Creditor from the borrowers and guarantors. The sale will be done by the Authorized Officer through e-auction
platform provided at the website: www.bankeauctions.com

Sr. Loan Account Number and Demand Notice u/s 13(2) | Date and Reserve Price Date/Time of

No. Name of Borrower(s) / Date and Amount Type of Earnest Money E-Auction
Co-Borrower(s) /Guarantor(s) Total Outstanding as on | Possession| Deposit (EMD)
21.02.2025 Bid Increase Amount
1. | Loan Alc No. HRIKRN/KARN/A000000057 | 25-03-2024 and Rs. 2162890/- | 24-01-2025 Rs. 51,34,950/- | 03rd April, 2025

Mr. SANJAY TALUJA, Mr. MAMTA TALUJA as on 21-03-2024 Symbolic Rs. 5.13,495- 11:00 hrs
_ | Rs. 243005§ Possession Rs. 10.000/- -13:00 hrs.

Description of the Inmovable Property: Property measuring 270 Sq. Yds. i.e., OK-9M EMD Deposition Last Date :01/04/2025 Till 17:00 hrs.

out of which property measuring OK-8M-7S,being 79/684 share out of property
measuring 3K-16M which is comprised in Khewat No. 111 ,Khatoni No. 133, Khasra No.
51, Killa No. 18/2 (3-16) and remaining property measuring OK-OM-02S, being 2/351
share out of property measuring 1K-19M which is comprised in Khewat No. 112 Khatoni
No Boundaries as per Transfer Deed, East: 34' and Street, West: 34" and Jaipal, North: 70'
and Shop & Plot of Sanjeev Kumar, South: 70' and Rajeev Kumar

Date of Inspection of the property :
27/03/2025, 14:00 hrs -17:00 hrs

2. Loan A/c No. DL/DEL/DLHI/A000001816 22-08-2024 and Rs. 4154757/- | 26-12-2024 Rs. 8401298/- 03rd April, 2025
Mr. SURAJ SURAJ, Ms. MANJU, as on 17-08-2024 Symbolic | Rs. 8401307 11:00 hrs
Mr. AAKASH Rs. 4418246/- Possession Rs. 10’000/_ -13:00 hrs.

Description of the Immovable Property: Property (Property ID-2C115U206) area;
measuring 117 sqyds part of Khasra No. 585 situated at Village Sampla Tehsil Sampla
and District Rohtak, Boundaries: East : Property of Hansraj Devi Singh, West : Property of
Mukund Sharma, North : Gali, South : Remaining Property of Yogidutt and Others

EMD Deposition Last Date :01/04/2025 Till 17:00 hrs.

Date of Inspection of the property :
27/03/2025, 14:00 hrs -17:00 hrs

3. | Loan Alc No. PJ/YMN/YAMU/A000000065, | 08-07-2024 and Rs. 1312135/~ | 24-01-2025 Rs. 1566243/- 03rd April, 2025
CO/CPC/CPOF/A000004493 as on 08-07-2024 Symbolic | Rs. 156625 11:00 hrs
Mr. Kasim, Mr. Balkisha Rs. 1411329/- Possession Rs. 10,000 -13:00 hrs.

Description of the Inmovable Property: Plot, measuring 05 Marlas 05 Sarsai i.e. 166}
Sq. Yards, comprising in Khewat/Khatoni No. 42/49, Khasra No. 9//12/2 (1-2), 34 (1-4),
Kittee 02 being 25/207 share of the land measuring 02 Kanal 06 Marlas i.e. 05 Marlas 05
Sarsai, situated at Mouja Kandaiwala, H.B. No. 182, Sub-Tehsil Sadhaura, Tehsil -
Bilaspur, District — Yamuna Nagar (Hereinafter referred to as the “Property in Question”),|
owned vide Regd. Transfer Deed No. 729 Dated 09-08-2022, measured and bounded as

under:- North - 38-9” - Property of Yasin, South - 38’-9” - Property of Aalim, East - 38'-6" -

Property of Ashraf, West - 38"-6” - Street 11’ wide

EMD Deposition Last Date :01/04/2025 Till 17:00 hrs.

Date of Inspection of the property :
27/03/2025, 14:00 hrs -17:00 hrs

4. | Loan A/c No. HRIKRN/KARN/A000000306 22-08-2024 and Rs. 1327266/- | 26-12-2024 Rs. 1422131/- 03rd April, 2025
Mr. Neeraj Kumar, as on 17-08-2024 Symbolic Rs. 142214)- 11:00 hrs
Mr. Fulbati Devi Rs. 1399242/- Possession Rs. 10.000/- -13:00 hrs.

Description of the Inmovable Property: House, measuring 04 Marlas i.e. 121 Sq.
Yards, comprising in KhewatNo. 361, KhatoniNo. 418, Khasra No. 39//7/1 (5-4), 7/2 (2-
16), 14/2 (3-6), Kittee 03 being 2/113 share of the land measuring 11 Kanal 06 Marlas i.e.
04 Marlas, situated at Mouja Dhaurang,H.B. No. 488, Tehsil Radaur, District — Yamuna
Nagar,bounded as under: - North - 17’ - Street, South - 17’ - House of Vikram Singh |
East- 64’ - House of Ajay Kumar, West - 64’ - House of Somnath

EMD Deposition Last Date :01/04/2025 Till 17:00 hrs.

Date of Inspection of the property :
27/03/2025, 14:00 hrs -17:00 hrs

5.1 Loan Alc No. HR/IKRN/KARN/A000000156 22-08-2024 and Rs. 1733432/- | 24-01-2025 Rs. 2909925/ 03rd April, 2025
Mr. Mandeep Singh, as on 17-08-2024 Symbolic Rs. 290993/- 11:00 hrs
Mr. Neelam DeV| Rs. 1735424/- Possession RS 10 000/_ '1300 hrS

Description of the Inmovable Property: Property measuring 300 Sq. Yds. i.e. 0K- 10M}
being 10/ 1551 share out of property measuring 77K-11 M which is comprised in Khewat
No. 3, Khatoni No. 3, Kitte-13 situa.t ed at Village Bairthali, Tehsil Shahbad and District
Kurukshetra Vide Registered Transfer Deed No. 1301 /1 dated 18.07.2022 regd. in the
office of Sub-registrar, Shahbad and Mutation No. 680 Dated 28.07.2022, Boundaries as||
per Transfer Deed 30'x 90': North: Land of Sohan Lal, South: Road

East: Property of Surinder Kumar, West: House of Baljeet Singh

EMD Deposition Last Date :01/04/2025 Till 17:00 hrs.

Date of Inspection of the property :
27/03/2025, 14:00 hrs -17:00 hrs

6. | Loan Alc No. HR/IKRN/KARN/A000000048 22-08-2024 and Rs. 1512271/- | 26-12-2024 Rs. 2582766/ 03rd April, 2025
Mr. Kuldeep Singh, Mrs. Parmila Devi as on 17-08-2024 Symbolic Rs. 258277/- 11:00 hrs
Rs. 1485772)- Possession | Rs. 10,000 -13:00 hrs.

Description of the Inmovable Property: Property measuring OK-3M-04Si.e 110 Sq.!
Ydsbeing 2 share of theproperty measuring 0K-07M which is comprised in Khewat No.
566 (Corresponding No. 495),Khatoni No. 651,Khasra No. 50, Killa No. 17/2/2/4 (0-1) and
18/2/1/3 (0-6) kitte- 2 at Village Thana Kalan, Tehsil Kharkhoda and District Sonepat.
Boundaries as per Technical Report: East: Property of Ram Kumar, West: Property of|
Prem Devi, North: Street, South: Property of Prem Devi

EMD Deposition Last Date :01/04/2025 Till 17:00 hrs.

Date of Inspection of the property :
27/03/2025, 14:00 hrs -17:00 hrs

7. | Loan A/c No. HN/RTK/RHTK/A000000072, 25-09-2024 and Rs. 1270012/~ | 24-01-2025 Rs. 3039480/- 03rd April, 2025
CO/CPC/CPOF/A000005138 as on 24-09-2024 Symbolic Rs. 303948/- 11:00 hrs
Mr. Neeraj Neeraj, Mr. Anita Anita Rs. 1357164/- Possession Rs. 10.000/- -13:00 hrs.

Description of the Inmovable Property: Property House in Khewat no 63 Khata no 71
Rectt and Killa no 56/11(5-9) Mouja Mohana Tehsil and Distt Sonepat measuring 150 sq
yards. Bounded as under- East- Gali, West- House Satish and Mandir, North-House
Suresh, South- Gali.

EMD Deposition Last Date :01/04/2025 Till 17:00 hrs.

Date of Inspection of the property :
27/03/2025, 14:00 hrs -17:00 hrs

8. Loan A/c No. HR/KRN/KIHL/A000000079 25-09-2024 and Rs. 418134/~ | 24-01-2025 Rs. 2112767/- 03rd April, 2025
Mr. Baldev Singh, as on 24-09-2024 Symbolic Rs. 211277- 11:00 hrs
Mrs. Naresh Naresh Rs. 448624/- Possession Rs. 10.000/- -13:00 hrs.

Description of the Immovable Property: Property measuring 01K-00M out of land
measuring 14K-05M which is comprised in Khewat No.63, Khatoni No.84, Khasra
No.34//23(7-12), 24(6-13) Kitte-2 situated at Village Kalavad, Tehsil and District Ambala,
Vide Registered Sale Deed No. 1731/1 dated 05.06.2015 regd. in the office of
Sub-registrar, Ambala. ]

EMD Deposition Last Date :01/04/2025 Till 17:00 hrs.

Date of Inspection of the property :
27/03/2025, 14:00 hrs -17:00 hrs

9. Loan A/c No. GR/KAP/MUNI/A000000007 08-10-2024 and Rs. 1727010/~ | 24-01-2025 Rs. 2285550/- 03rd April, 2025
COICPC/CPOF/A000004953, as on 08-10-2024 Symbolic | Rs. 2285551 11:00 hrs
Mr. Karamvir K, Mrs. Lakshmi L Rs. 1881654/- Possession Rs. 10.000/- -13:00 hrs.

Description of the Immovable Property: Property area measuring 300 sqyds part of
Khewat No. 818//740min Khatauni No. 1191 Khasra No. 3046(1-6) and Khatauni No.
1191/7 Khasra No. 3042(2-18), 3091(1-10), 3097(0-11), 5578/3059 (0-15) situated at
Chara Tehsil Bahadurgarh and District Jhajjar, Haryana; Herein after referred to as the
“said property”. Boundaries: As per Technical Report, East : Other property, West : Road, |
North : Dubey House, South : Satbir House

EMD Deposition Last Date :01/04/2025 Till 17:00 hrs.

Date of Inspection of the property :
27/03/2025, 14:00 hrs -17:00 hrs

10.| Loan A/c No. HN/RTK/RHTK/A000000066 04-10-2024 and Rs. 1503525/~ | 24-01-2025 Rs. 3497179/ 03rd April, 2025
Mr. Sagar Sagar, Mrs. Sunita, as on 30-09-2024 Symbolic Rs. 349718/- 11:00 hrs
Mr. Chand Ram Rs. 1591771/- Possession - Rs. 10.000/- . -13:00 hrs.

Description of the Immovable Property: Property situated at ie 166/786 share in
Khewat no 540 Khatoni no 600 MoujaMorkhi Tehsil SafidonDisttJind measuring 166 sq
yards. Bounded as under- East- House Umar Singh, West- House Suresh, North- Gali,
South Plot Chand Ram.

EMD Deposition Last Date :01/04/2025 Till 17:00 hrs.

Date of Inspection of the property :
27/03/2025, 14:00 hrs -17:00 hrs

NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF

FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (SARFAESI ACT)
In respect of loans availed by below mentioned borrowers / guarantors through HINDUJAHOUSING FINANCE LIMITED, which have become NPA with below
mentioned balance outstanding on dates mentioned below. We have already issued detailed Demand Notice dated as mentioned below Under Sec. 13(2) of
Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 by Registered Post / Speed Post / Courier with
acknowledge due to you which has been returned undelivered / acknowledgment not received. We have indicated our intension of takin possession of securities
owned on one of you as per Sec. 13(4) of the Act in case of you failure to pay the amount mentioned below within 60 days. In the event of your not discharging
liability as set out herein above the Bank / Secured Creditor may exercise any of the right conferred vide section 13(4) of SARFAESI Act while publishing the
possession notice / auction notice, electronically or otherwise, as required under the SARFAESI Act, the Bank / Secured Creditor may also publish your
photograph. Details are hereunder:-

11.| Loan A/c No. HN/PNP/PNPT/A000000326 04-10-2024 and Rs. 2087944/- | 24-01-2025 Rs. 3229110/- 03rd April, 2025
CO/CPC/CPOF/A000003702 as on 30-09-2024 Symbolic Rs. 322911/- 11:00 hrs
Mr. Shailu Shukla, Mrs. Meenu Meenu Rs. 2205174/- Possession Rs. 10.000/- -13:00 hrs.

Description of the Inmovable Property: 1.Plot being part of khasra no 217 ka min},
situted at Behsa Raja Bijli Pasi Lucknow 2. Sub Registar-Lucknow. 3. Area admeasuring
904 sq ft Boundaries of the property as per Sale Deed East - House Srivastava Ji, West -
15ftroad, North - Aaragee Seller, South - House Bharat Lal Yadav

EMD Deposition Last Date :01/04/2025 Till 17:00 hrs.

Date of Inspection of the property :
27/03/2025, 14:00 hrs -17:00 hrs

Mode of Payment :- Payment shall be made by demand draft in favour of Hinduja Housing Finance Limited payable at Haryana.

Demand Notice Date
Amount Outstanding
14-02-2025

Sr. Name of Borrowers/Guarantors
No. & Date of NPA

1. Mr. BABLU SINGH MALIK, Mrs. RINKU
MALIK, Both At: VIKASH NAGAR PANIPAT,
NFL, Gali No 20, Urban, Panipat, Haryana,
India - 132103
Alc No. HN/PNP/PNPT/A000000260
Loan Accounts have been classified
as a NPA on 06-02-2025

Details of Inmovable Property

House/Property Id No.1G68LNE1 measuring 300 sq. yds. i.e. 10 Marla being
Rs. 2856647/- 579 share out of 7 Kanal 18 Marla comprised in Khewat No.83//61, Khatoni
ason 13.02.2025 + [No.107 Rect. No.44 Killa No.8/2(7-8) situated at Village Kheri Nangal Distt.
interest + Legal Charges |Panipat as per Jamabandi for the year 2015-16 by way of Transfer Deed
Vasika No.1029 Dated. 27.04.2023 registered in the office of Sub-Registrar
Panipat and Mutation No.12264 entered and sanctioned by A.C 2nd Grade
Panipat Boundaries (as per Transfer Deed), North-Street, South- Chander
Bhan, East-House of Tejbir, West-house of Ramesh

FORM &
PUBLIC AMNOUMNCEMENT
[Under requlation & af the Insclvency and Bankrupscy Board of Inda
{nsohvency Resolution Process for Conpocabe Parsons) Raguiations, 2018]
FOR THE ATTENTION OF THE CREDITORS OF SKY INFRASTRUCTURES PRIVATE LIMITED

RELEVANT PARTICULARS
1 [ Rama of The Corporate Deblor | Sky Infrastructures Private Limited
2 | Date of Incorporation of Corporate Debior A0 H20 T
1 [ Authorily under which Carporate Debler s | Registrar of Companies (ROC),
Incorporaied | Registared Chandigarh

4 | Corporaie dentity Number ! Limited Labdity | (MS200PE2011PTCO35005
| ldenlificalicn Mumbsar of Corporate Dablor
5 | Addressaf The Registered Office And

Principad 0o (If Any) of Comorabi Debdor

| Shop Number 25, Unicity Busness Cerre
Bhabteal, Arakpur, Dis 345 Nagar, - 140603

§ |Insolvency Commeancement Date in respact | 25-02-2025
of Corporate Destor |{Order received an 260212025)
T | Eztimated Date Of Closura of Insalvency da-liE-20E5

| Resalution Process
8 | Marma and Regizbalion Mumber ol the
| Imsolvancy Prafassional eoting &s Inferim
| Resalution Professional
4 | Address And E-Mail of The Interim Resciulion
Professional, a5 Reqgisterad with the Bassd

| Bhim Saln Goyal
IBBIIPA-DE2NP-NOOT 26/ 201 8- 201 H 1216

| #4215, Rear Ground Floor, Grealer Kaiashl
Maw Dalhi-110045

| begoyal 1Elomail.com )

W-215, Rear Ground Floor, Grealer
Kaiash-l, Mew Delhi-110043
aipskyi@armall.com

10 | Address and E-Mail ta be u=ad far
Correspondence with the: Irerim Mesokibon
Prolessianal. i differan fram those

| given 8t 5 Mo |
11 | Last Date Far Submssion of Clams | 110305
12 | Claszes of Cradidars, if any; under Clause (o) | WA

of Sub-Section (BA) of Section 21, ascertained
| by the Inderim Resclulion Profaszional |
13 | Wames of Insalvency Professionals ident@ad | KA
1o #tl a5 Authensed Raprasantalne of
Crediiors in a Class
| [Thre names for each class) _
14 | {a) Relevant Forms and WA
() Dedaia of Autharized Representatives
arg avaiabls al
Motlce 5 hereby gren that the Matkingl Company Law Tribunal, Chandigat Bench, has arderad the
commencement of 3 corporass nsalvency rasoluson process of the Sky Infrastructures Private Limited
vide order dabed 25 02,2075, in GP [IB) Mo, 357CHD P22 daled 25022025 and commuinicated an
1602 s
Thicredilors of Sky inlastruchures Privale Limited ans hanetny calisd upon ko subimil their ciaims wath proof an
or bedare 1103 2035 to the interim resokilion professionalal the addresa menticned againstendng Mo 10 onfy
Tha Finanda Cradilors Shall submit theif proof af claims by aleclianic mesms onby. Al alher cradilons man
subi; the damewith proafin pereon, by postor by slecironicmesns. The proofof dains s 56 be submitted by
way cftha fodlowerg specifisd foms alang with documentary proafin supporl of theirdaims.
Form B- Terclaims by Operatanal Cracitors {encapt Wiekmeanand employees)
FormC- farClams by Financial Credibars,
Farm O- for Claims by a workman and employee,
Farm E-for Claims by authanzed Represansative of workmsan and employess,
FarmmeF-for Claims by cradbarg albor han Enandad eniditors and aperational credilons
In cedar o gat the copy af form, wou may: dawnload fhe above menfioned farms fram tha wabsile
wan b RTINS e et wnacher :"IS:,:JI.I[.'T'I;:!.' ang Hi_i'lhl'-.ll:f.{‘.'l.' Board of India (nsolvency Resoiuban
process for corparate persons ) Regulatian, 2016
Sunmission of false or mesleading procts of claim shall absact pesallies. Al clalmants A adased o
invariabiy mertion ther PAN, ama¥id and phome nuemberin tha cleim foms,

Date : 26,02.2025
Place : Mew Delhi

(Bhim Sain Goyall
Imterim Resodution Professional
Ee~g:1. He, IBBIIPATRIPNOOT F2B2 8- 151 221 6

2. | Mr. Subhash Singh, Mrs. BINTI DEVI, Both At: 14-02-2025
Village sambhli 24, Karnal 132001 Haryana, NA,
Semiurban, Karnal, Haryana, India - 132001
Alc No. HR/IKRN/KARN/A000000363
Loan Accounts have been classified

as a NPA on 06-02-2025

Property measuring 1K-5M being 25/11840 share out of property measuring
Rs. 2535847/- 592K-0M which is comprised in Khewat No. 565, Khatoni No. 840, Kitte- 110
ason 13.02.2025 + |situated at Waka Village Sambhli (Outside Mc Limits) Tehsil Nissing and
interest + Legal Charges | District Karnal, Vide Registered Transfer Deed No. 1830/1 dated 08.03.2022
regd. Nissing Boundaries: Subject to the Transfer Deed Report: East: Main
Road, West: Dairy of Yogesh Kumar
North: House of Ranbir Singh, South: Street

Property measuring 90 sq.yds. i.e. 3 Marla being 3/153 share out of 7 Kanal 13
Rs. 1716902/- Marla comprised in Khewat No.525/313 Khatoni No.654 Rect. No.48 Killa
ason 13.02.2025 + |No0.2/2/2(2-17), 10/1(4-16) situated at Patti Makhdumjadgan Panipat Tehsil &
interest + Legal Charges | Distt. Panipat by way of Jamabandi for the year 2015-16 and Sale Deed
Vasika No.2191 dated 30-06-2004 registered in the office of Sub-Registrar
Panipat and Mutation No.28601 dated 21-08-2013 Boundaries (as per Sale

3. Mr. PARMOD KUMAR, Mrs. PARVESH
PARVESH, Both At: GEETA COLONY
NOORWAL , PANIPAT , NEAR MOHIT SCHOOL ,
Urban, Panipat , Haryana , India - 132103
Alc No. HN/PNP/PNPT/A000000511
Loan Accounts have been classified

14-02-2025

as a NPA on 06-02-2025 Deed), East: 12 feet Rasta 13 feet Wide and Property of Parmod Kumar other,

West: 29 feet House of Bal Karan, North: 20 feet mor 19 feet after mor 18 feet

_ Plot of Digar owner and Property of Parmod Kumar oth South: 42 feet Gali. =
4. Mr. Ishwar Ishwar, Mrs. Komal Komal, 14-02-2025 A Property having an area measuring 153 Square yards= 0Bigha-01 bishwa,
Both At: Vpo shital Puri colony Jind, Jind, Urban, Rs. 706690/- land measuring 11 Biswanshi being 1/47 share in land measuring 01Bigha-

Jind, Haryana, India - 126102
Alc No. HR/KRN/KIHL/A000000014
Loan Accounts have been classified

as a NPA on 06-02-2025

ason 13.02.2025 + |06Biswa Comprised in Khewat No. 184 Khatoni No. 238 Khasra Nos.
interest + Legal Charges |123/2/1/3(0-2), 125/2(1-4) land measuring 09 Biswanshi being 1/47 share in
land measuring 01Bigha-01Biswa Comprised in Khewat No. 185, Khasra No.
132/2 situated within the revenue area of Village Amarheri Distt. Jind, Vide
jamabandi of village Amaheri for the year 2020-21, owned vide Regd. Sale
deed no. 3545/1 Dated 12-09-2018 entered in the office of Sub-Registrar Jind
read with Mutation No. 3950 and bounded as per deed is as under:- East :
Field of Puran Chand, West: Street, North : Sunil etc., South : Sushil

Property as certificate of ownership no. 3977 dated 23.10.2023 and One Plot/

Rs. 668645/ House LGD ID no. 604100079, UID NO. 604100EPAS1000R0079A

ason 13.02.2025 + |measuring 174.709 Sq. mtrs situated at Lal dora Village Bhattu Tehsil Tohana
interest + Legal Charges |and Distt Fatehabad.

5. | Mr. Bharat Singh, Mrs. Darshna Rani, Both At:
H No 57, Village Bhattu Bawan 72 Fatehabad,
Rural, Fatehabad, Haryana, India - 125113
Alc No. HR/HSR/HISR/A000000146
Loan Accounts have been classified

14-02-2025

as a NPA on 06-02-2025
6. Ms. Sunita Sunita, Mr. Ram Swaroop, 14-02-2025 Property as Per Sale deed no. 3773 dated 03.09.2001:-Property i.e. House
Mr. Deepak Aneja, All At: H No 3581 Gali No 15, Rs. 593717I- Old property id no. P01700410811, New property id no. 1D34YRBO, Situated

Near Mani Ram Mc 12 Qtr Road Hisar, Urban,
Hisar, Haryana, India - 125001
Alc No. HR/HSR/HISR/A000000054
Loan Accounts have been classified
as a NPA on 06-02-2025

ason 13.02.2025 + |at Tibaa Danasher, Hisar Tehsil & Distt. Hisar ,Measuring 55.55 Sq. Yards.,
interest + Legal Charges |and bounded as under East, West, North, South.

7. | Mr. Neeraj Singh, Mr. Dhiraj, Mrs. Rajeshwari, 14-02-2025
All At: E-102 School Area Ward No. 13 Nilokheri
Karnal 132117, Nilokheri, Semiurban, Taraori,
Haryana, India - 132117
Alc No. HR/IKRN/KARN/A000000278
Loan Accounts have been classified

as a NPA on 06-02-2025

Property measuring 0K-03M being 3/485 share out of which total property
Rs. 1322220/- measuring 24K-5M which is Comprised in Khewat No. 355, Khatoni No. 367,
ason 13.02.2025 + |Khasra No. 19 and 20, Kitte -6 situated at Ward No. 1, Kissan Basti, Tehsil
interest + Legal Charges |Nilokheri, District Karnal, Vide Registered Sale Deed No. 434/1 dated
13.06.2017 regd. in the office of Sub-registrar, Nilokheri. Boundaries: Subject
to the Sale Deed. East: 18Ft. and Street, West 18Ft. and Other, North: 45Ft.
and Bimla Rani, South: 45 Ft. and Plot of Other.

8. Mr. Rohatas Rohatas, Mr. Nirmla Nirmla,
Both At: Hathwala Panipat Haryana, Panipat,
Vodafone tower, Rural, Panipat, Haryana, 132115
Alc No. HN/PNP/PNPT/A000000094,
HN/PNP/PNPT/A000000483
Loan Accounts have been classified
as a NPA on 06-02-2025

14-02-2025 Property measuring 0K-05M-04Sii.e., 163 Sq. Yds being 49/1944 share out of
Rs. 1864115/- property measuring 10K-16M which is comprised in Khewat No. 163, Khatoni
ason 13.02.2025 + |No. 182, Khasra No. 57// 8 (8-0), 19/1 (2-16) Kitte-2 as per Jamabandi 2008-
interest + Legal Charges |09 situated at Village Hathwala, Tehsil Samalkha and Dist. Panipatby Sale
Deed Vasika No. 3001/1 Dated. 01.02.2019 of Sub-Registrar Samalkha and
Mutation No.3962. Boundaries:- North: Plot of Rajkumar, South: Plot of

Satish Tyagi, East: Street, West: Owner

9. Mr. Shyam Lal, Mrs. Anju Devi, 28-01-2025
Both At: House No.76 Vikas Nagar, Ladwa, ,
Rural, Ladwa, Haryana, India - 136132
Alc No. HR/KRN/KKSR/A000000046
Loan Accounts have been classified

as a NPA on 06-01-2025

A property measuring 6 Marla i.e. (i) 3 Marla being 1/36 share out of land
Rs. 1784761/- measuring 5 K-8 M comprised in Khewat no. 1338/1278, Khatoni no. 1396,
ason 28.01.2025 + |Rect no. 38, Khasra no. 3/1 (5-8), Kitta-1, (ii) 3 Marla being 1/24 share out of
interest + Legal Charges |land measuring 3 K-12 M comprised in Khewat no. 1339/1279, Khatoni no.
1397, Rect no. 38, Khasra no. 2/2 (3-12), Kitta-1, as per Jamabandi for the
year 2020-2021, situated at Ward no. 6, Ladwa, Teh. Ladwa, Distt.
Kurukshetra.

The above mentioned Borrowers/ Guarantors are advised (1) To collect the original notice from the undersigned for more and complete details and (2) To pay the
balance outstanding amountinterest and costs etc. within 60 days from the date of notice referred to above to avoid further action under the SARFAESI Act.

Date: 28.02.2025, Authorised Officer,

Place: Haryana HINDUJA HOUSING FINANCE LIMITED

TERMS & CONDITIONS OF ONLINE E- AUCTION SALE: - 1. The Property is being sold on “As is Where is”, “As is What
is”, “Whatever there is” and “Without Recourse” basis. As such sale is without any kind of warranties & indemnities.
2. Particulars of the property/assets (viz. extent & measurements specified in the E-Auction Sale Notice has been stated to the
best of the information of the Secured Creditor and Secured Creditor shall not be answerable for any error, mis-statement or
omission. Actual extant & dimensions may differ. 3. E-Auction Sale Notice issued by the Secured Creditor is an invitation to the
general public to submit their bids and the same does not constitute and will not be deemed to constitute any commitment or any
representation on the part of the Secured Creditor. Interested bidders are advised to peruse the title deeds with the Secured
Creditor and to conduct own independent enquiries/due diligence about the title & present condition of the property/assets and
claims/dues affecting the property before submission of bids. 4. Auction/bidding shall only be through “online electronic mode”
through the website: auction@hindujahousingfinance.com and https://www.bankeauctions.com/ Or Auction provided by the
service provider C1 India PVT LTD, who shall arrange & coordinate the entire process of auction through the e-auction platform.
5. The bidders may participate in e-auction for bidding from their place of choice. Internet connectivity shall have to be ensured
by bidder himself. Secured Creditor/service provider shall not be held responsible for the internet connectivity, network
problems, own system crash, power failure etc. 6. For details, help, procedure and online bidding on e-auction prospective
bidders may contact the Service Provider C1 INDIA PVTLTD., Plot No.68 3rd Floor, Sector-44, Gurgaon,
Haryana-122003, (Contact Person: Mithalesh Kumar, Phone No. 7080804466, Email: delhi@c1india.com, Support
Mobile Number:-7291981124/1125/1126). 7. For participating in the e-auction sale the intending bidders should register their
name at https://www.bankeauctions.com/ and auction@hindujahousingfinance.com well in advance and shall get the user id
and password. Intending bidders are advised to change only the password immediately upon receiving it from the service
provider. 8. For participating in e-auction, intending bidders have to deposit a refundable Earnest Money Deposit (EMD)i.e. 10%
OF RESERVE PRICE (as mentioned above) shall be payable by interested bidders through Demand Draft in favor of " Hinduja
Housing Finance Limited. 9. The intending bidders should submit the duly filled in Bid Form (format available on
https://www.bankeauctions.com/ and auction@hindujahousingfinance.com along with the Demand Draft remittance towards
EMD in a sealed cover addressed to the Authorized Officer at Hinduja Housing Finance Limited, at 1st Floor, Above
Indusind Bank, Old G.T. Road Sham Nagar, Near Namaste Chowk, Karnal - 132001. 10. The sealed cover should be super
scribed with “Bid for participating in E-Auction Sale in the Loan Account Number (as mentioned above) for the property (as
mentioned above). After expiry of the last date of submission of bids with EMD, Authorized Officer shall examine the bids
received by him and confirm the details of the qualified bidders (who have quoted their bids over and above the reserve price and
paid the specified EMD with the Secured Creditor) to the service provider C1 India PVT LTD to enable them to allow only those
bidders to participate in the online inter-se bidding/auction proceedings at the date and time mentioned in E-Auction Sale Notice.
11. Inter-se bidding among the qualified bidders shall start from the highest bid quoted by the qualified bidders. During the
process of inter-se bidding, there will be unlimited extension of “10” minutes each, i.e. the end time of e- auction shall be
automatically extended by 10 Minutes each time if bid is made within 10 minutes from the last extension. 12. Bids once made
shall not be cancelled or withdrawn. All bids made from the user id given to bidder will be deemed to have been made by him
alone. 13. Immediately upon closure of E-Auction proceedings, the highest bidder shall confirm the final amount of bid quoted by
him by E-Mail both to the Authorized Officer on his mail id amit.kaushik@hindujahousingfinance.com and the Service
Provider for getting declared as successful bidder in the E-Auction Sale proceedings. 14. The successful bidder shall
immediately i.e. on the same day or not later than next working day, as the case may be, pay a deposit of 25%, of the amount of
the sale price, which is inclusive of earnest money deposited, if any, to the Authorized Officer conducting the sale. The balance
amount of purchase price payable shall be on or before fifteenth day of confirmation of sale of the immovable property.
15. In case of default in payment of above stipulated amounts by the successful bidder/auction purchaser within the stipulated
time, the sale will be cancelled and the amount already paid (including EMD) will be forfeited and the property will be again put to
sale. 16. Atthe request of the successful bidder, the Authorised Officer in his absolute discretion may grant further time in writing,
for depositing the balance of the bid amount. 17. The Successful Bidder shall pay applicable TDS (out of Sale proceeds) and
submit TDS certificate to the Authorised officer. 18. Municipal/Panchayat Taxes, Electricity dues (if any) and any other
authorities dues (if any) has to be paid by the successful bidder before issuance of the sale certificate. Bids shall be made taking
into consideration of all the statutory dues pertaining to the property. 19. Sale Certificate will be issued by the Authorised Officer
in favour of the successful bidder only upon deposit of entire purchase price/bid amount and furnishing the necessary proof in
respect of payment of all taxes/charges. 20. Applicable legal charges for conveyance, stamp duty, registration charges and
other incidental charges shall be borne by the auction purchaser. 21. The Authorized officer may postpone/cancel the
E-Auction Sale proceedings without assigning any reason whatsoever. In case the E-Auction Sale scheduled is postponed to a
later date before 30 days from the scheduled date of sale, it will be displayed on the website of the service provider.
22. The decision of the Authorized Officer is final, binding and unquestionable. 23. All bidders who submitted the bids, shall be
deemed to have read and understood the terms and conditions of the E-Auction Sale and be bound by them. 24. For further
details and queries, please contact Authorized Officer, Mr. Amit Kaushik, Mobile No. 9587088333 at branch office at
Hinduja Housing Finance Limited, at 1st Floor, Above Indusind Bank, Old G.T. Road Sham Nagar, Near Namaste
Chowk, Karnal - 132001. 25. This is also 30 (Thirty) days’ notice to the Borrower/Mortgagor/Guarantors of the above said loan
account pursuant to rule 8(6) of Security Interest (Enforcement) Rules 2002, about holding of auction sale on the
above-mentioned date/place.

Date: 28.02.2025, Place: Haryana Authorised Officer, HINDUJA HOUSING FINANCE LIMITED

Special Instructions/Caution: Bidding in the last minutes/seconds should be avoided by the bidders in their own
interest. Neither Hinduja Housing Finance Limited nor the Service Provider will be responsible for any lapses/failure
(Internet failure, Power failure, etc.) on the part of the bidder in such cases. In order to ward off such contingent
situation, bidders are requested to make all the necessary arrangements/alternatives such as back-up power supply
and whatever else required so that they are able to circumvent such situation and are able to participate in the auction

successfully.

o ¢ financialexp.epapkrin

‘ Chandigarh




‘3-[6[2{(_1] I 2swﬁ,2025|1 1

aTeg gr3fior wisser drafesrd fafdics
VHSTF—“ Ifére 203 3iie 204, gaoﬁ Aifors, @ fior, Fawred wee, aHfdar 9 IS, g (ulRa), FaE 430015, HEIUTTG,

HOUSING FINANCE rsmsue gem: U65922MH2005PLC272501

g6 gufudr o s & fo Rt gaar

afrIfa fRa (raci) ™, 2002 @ W 8(p) @ wmaw & Wy ufed fxfra el & nfteqfras<or vd gafsaier qen afefar 2T wads s, 2002 & Sfdefa arEe
i 1 s & fog $—emh R g7

TUAGERT M ST Bl T ARy S ¥ SURGAT / TE—SURGd / deddd! (dedmadiet) o gfud fear siar & 6 e aftia s/e dufrn, s griéd vk & o9
dud €, o ifde weor areg er3fdior wrsde Frafeerd fafdies @ mitea AeR N1 o foram W1 €, S S areg rsfder wrsdy Prafeee fafiies & wu A
Heffa fomar Smor | GRS Fufrat of - oml & wrem | Wel 8, o ©, S 8, ST & TR S @8 W § @ STER WR 9T SO | ST ST ®T gfed faar
Srar € 5 &9 Jewrse https://sarfaesi.auctiontiger.net & AT 3 ASI® S—TAM MARTT 6 oI <8 € |

#. | @ s i sawsaf, | @Rr 13(2) & T8 er Aty Hufy/Eufyer aRfT gew, | Eftoeh R e wuer,
= Te-ueddl, sgddal | D agare fafr siw aldr sie o fRraeor STaT AT wAT | $eAd WA wea o AT
BT ST M Peor o AT (Fgd ) fafdr, foréaror fAfer
1 HL0000000171298 Fror i Reiw Gl AT SROS-3Y /322, T AT, | %, 2600100/~ | 31—03—2025, WA 8
RIS, I (SETRAT), 20—08-2024 3R 14—08—2024| Tl FaR 7 WERT 7R 322 3R 323 4 &, M| 5. 260010 /— | 11.00 qo I ITH 4.00 o
AT g (FTE—SURaT) & AR 1A TRIRGR, Pl SR affed AeRR & A9 TP, 29—03—2025, I
T. 2637183 + A T ST § 8 fceh, I o e 500 g9 AP, 17—03—2025
ST BoTT anfe s faeeh, 110046, el 100 T TS &FH H A
20-01-2025 50 I TS &R |

1. @1 gTg@ ufaTfral /drefiararsii 9 o Ry & f& 9 dewrge https://sarfaesi.auctiontiger.net ™ Y | §— ol W= fJarvr, weradn, ufshar iR sifFengs afderor &
forg, |Ifad drefierar #ad §-—MaRie Caiaioial wgde fofics EifRMERTR) § Wudh 9= §ad 8, Udl: g7 Hrferd: §1—705, dfd wie 11, NRuC aed & |,
ORI Hietel & U, Yo fIe], Jrgarare 380 006 ORI (MRA) | Hua @fth: st M of, §U& av: 8000023297 / 9265562818 / 9265562821 / 079—6813 6842 / 6869,
3@ $d: ramprasad@auctiontiger.net, support@auctiontiger.net

2 FrEl &R oal & IR ¥ e SMeR) & oy Fuan §—Nerlt § 9T o & ol https:/sarfaesi.auctiontiger.net TR SIY |

3. T & IR # If¥e THERY & forg HuAT Afipd IRWHRY EvH WH, WUD FAR 6264247441 H HID N |

g ufterfer 3 (wader) forerar, 2002 & forerar 8(6) & dead Jenfers 30 Rer o7 oo st sifeer off ¥

fesre: 28.02.2025
TgTer: fReost

sfrpa st
areg, FIsfior wiseie Prafeera fafdies

% @ T GAT: 9 S T, SH/UH, FAH o, He A
.ﬁﬁﬁT — Whic Thot, MW, URSIM, Ueugiw, faeei-110092,
i omEr @ ¥ SES : bro410@sib.co.in

Container Corporation of India Ltd.

| W [{IERTE TR T8 ) (8 Sowl. of lndba Unasedrtaking)

o — iy - g

der # Fel ot it e
St fom, S wrey Sfeam o fa. & uifrepa sttt 3 forsht =mn SRt e
RUTHRER i 39k BRI T ol g T1eS 3R0T § SehTd A ohi ol el
foan o RUERE 39 U H YIaE wA H fawd W®, 3d: TAgEN
FROTHRE TN T TR ! Gfad foran Sran © for sreigwanat g’y ‘st
T SRl & amuR’’ ud S ot el ® snuR! ud ¢ SuER-1Rd suR W
TUTTSOT okl ~HetrHt d=ferd bl SR | I8 =it 7.3.2025 1 12 &1 3.
W 3.00 &S 3MU. d% RUYURG Ml TR.UA. hifdkdd, @Al &
0410653000000897, 0410653000000910, 0410653000000912 & o
https://egold.auctiontiger.net < WIEAH | I ATSH WA hl STEI |

ik Pyeatatiy wrd o fom S ot 2 i aemet oS- vt wamr &

Pl wEm CON/AREA-INENGECMON/E-B4 1 24/2024-25

H1 WH AR CETICRGHN, |ATTTATT=E AT 0 3000 TR AT T SRl dE)
I B B e i g 1

-|-'.|1-—If'r-'-| b L Ead = k3t an- wrE (et e

ouerr e 12 (qTRE} HEE

[ o) 1 ) L T S5 000

L T i e ) . W B [ |1[--'|

Friter oy T Frrafrreat | e IR - Co o B R R L= e e | e - o B 0

Fifas o it o BF Giesng) |saoesoes (soo T4 30 9 200008 (700 &0 G5

Fofn Own weed W Tl o EEE | 2 oo s 1 R0a WO

Pl - mreter W RS e e | 24 Ock RS 1500 W

i uisieri  eesigs el U o ol el @ wremd Ar-rHE s v Ry LR

. . . W corsporingd s e o TIEIEE T sl e S s 89 Jie gan =i
F_:Rﬂﬁ G||'_‘|5|'_)|I“| éﬁ 1%'1'3[ m 6352632523 I¥ Auctlon Tlger ﬁ W Eh_)” e A e endarsazard e oL o wr T wraess e o deesen
. Y e, gt Tfier v f3og wEleer S ofefee i wing T et e conconindia.
W-/— W B e o l.'lr T e e (CPP) uws maeie B
W g-mq' a‘m AT T T o sEwT w3y Menee TN LLI
fE fﬂl e:ru TEE A i:. Tlf“‘mﬁ |} r.'I-.-r I | W A maee ArEREso

vdod sfeal fafids
o, ST poq, ol aftme, w0l frs @feen, &0 9w, wie o 12
faeett—110 oo, wilie ile: sgorn 2o, 23 dwee—is, TETEE Al
201 304 [0 HIFE «01-120-3331000, B +01-120-2332000, d4 www havells com
F—HA: investors@@ havels.com, CIN - L119000L1983PLCT 6304

vergpre wfte B emn @ B oo @ Preefafe s gerrrs @ o
WL H OB e W g R el Rl g e oo 2 al ogw
Afed @ g W s B o i owa) BT TS ST ATy SRl BRM OB W
HU FES daT o FEwT I W A R ) whE e Sl

THIS 15 & PUBLIC ANMOUNCEMENT FOR INFORMATION PURPOSES ONLY AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE,
PURCHASE CR SUBSCRIBE TO SECURITIES NOR I3 IT A PROSPECTUS ANNOUNCEMENT. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION,
DIRECTLY OR INDIRECTLY, QUTSIDE INDIA
INITIAL PUBLIC OFFERING OF EQUITY SHARES ON THE MAIN BOARD OF THE 5TOCK EXCHANGES (AS DEFINED IN THE DRHP) [N COMPLIANCE WITH
CHAPTER |1 OF THE SECURITIES AND EXCHANGE BOARD OF INDIA
(ISSUE OF CAPITAL AND DISCLOSURE REQUIREMENTS) REGULATIONS, 2018, AS AMENDED ("SEBI ICDR REGULATIONS")

PUBLIC ANNOUNCEMENT

.x ArMee

ARMEE INFOTECH LIMITED

Our Company was ongmally incorporaied as "Biossom fnfraapace Prvate Limifed” a prvate imited company under the Companies Acl, 1956 throwgh a certicate of
incorporation dated February B, 2011, issied by the Registrar of Companies, Gugaral al Dadra and Nagar Haveh, On March 1, 2017, our Company was admitted into a
partnership, namaly, M'e Arrmee Infotech {the “Partnership Firm'"). Subseguently, through a dead of dissalution dated Apnl 1, 2617, the Partnership Firm was dissolved,
and the business of Mis Armee Infofech was transferred to our Company. Pursuant fo a resolution passed by our Board al s meeting held on March 31, 217 and the
special resolution passed by our Sharshaolders at their meeting held on April 8, 2017, the name of our Company was changed to “Arldee Infotech Private Limited” and a
frash certificate of incorporation consequent upon change of name was issued by the Registrar of Companies, Gujaral al Ahmedabad (“RoC™) on April 21,2017, Upan
conversion of our Company into a pulbdic limitad company, pursuant to the approval accorded by our Sharehciders at thair exdra-ordinary general meeting held an February
20, 2024, the: name of our Company was changed 1o “Artdee infolech Limited " and a fresh cerificate ofincorporation consegquent upon change of name wupon conversion o
public limited company was issued to our Company by the RoCon Aprl 28, 2024, For further details relatng to the changes in the name of our Company and the Registerad
Dffice of our Company, please see the section litked “Hiztory and Cartain Corporale Malters™on page 262 of the Drafi Bed Herring Prozpecius dated February 26, 2025
["DRHP"),
Registered and Corporate Office: 17, Goyal Intercity, B/h Drive in Cinema, Thaitej Road, Ahmadabad, Gujarat - 380056, India; Tel: + 91 79 4511 4911,
Websita: www armesinfolach.com; Contact Parson: Pumima Jain, Company Secretary and Compliance Officer, E-mail: cs@ameeinfotech com
Corporate |dentity Number; UT2100GJ2011PLC063853

OUR PROMOTERS: AMI RIDHISH PATEL, KIRITKUMAR CHIMANBHAI PATEL AND RIDHISH KIRITBHAI PATEL

INITIAL PUBLIC OFFERING OF UP TO [«] EQUITY SHARES OF FACE VALUE OF T 10 EACH (*EQUITY SHARES") OF ARMEE INFOTECH LIMITED {*OUR
COMPANY" OR THE "ISSUER") FOR CASH AT APRICE OF T [«] PER EQUITY SHARE [*ISSUE PRICE") AGGREGATING UP TO ¥ 30,000 LAKHS (THE “ISSUE").
THEISSUE COMPRISES OF AFRESH ISSUE OF UPTO [«] EQUITY SHARES BY OUR COMPANY AGGREGATING UPTO Y 30,000 LAKHS.

THE PRICE BAND AND THE MINIMUM BID LOT SIZE WILL BE DECIDED BY OUR COMPANY IN CONSULTATION WITH THE BRLMS AND WILL BE ADVERTISED
IN [«] EDITIONS OF THE [#], AN ENGLISH LANGUAGE NATIONAL DAILY WITH WIDE CIRCULATION, [#] EDITIONS OF [«], A HINDI LANGUAGE MATIONAL
DAILY WITH WIDE CIRCULATION, [«] EDITIONS OF [e], A GUJARATI LANGUAGE DAILY WITH WIDE CIRCULATION (GUJARATI BEING THE REGIONAL
LANGLUAGE OF GUJARAT WHERE OUR REGISTERED AND CORPORATE OFFICE IS LOCATED), AT LEAST TWO WORKING DAYS PRIOR TO THE BID/ISSUE
OPEMNING DATE AND SHALL BE MADE AVAILABLE TO THE STOCK EXCHANGES FOR THE PURPOSE OF UPLOADING ON THEIR RESPECTIVE WEBSITES, IN
ACCORDANCE WITH THE SEBI ICDR REGULATIONS, THE ISSUE AND THE NET ISSUE SHALL CONSTITUTE [#]% AND [«]% OF OUR POST-ISSUE PAID-UP
EQUITY SHARE CAPITAL OF OUR COMPANY, RESPECTIVELY.

In cass of any revision in the Price Band, the Bid! Issue Penod shall be extended for at leasl three additional Waorkng Days afber such revision of the Price Band, subject o
the tatal Bid/ssue Period nol exceaeding 10 Working Days. Incases of force magedne, banking strike or similar unforeseen circumslantas, aur Company in cansultation with
the Bock Bunning Lead Managers, forreasons 1o be recorded in writing, extend the Bid! 1ssue Period for 3 ménimism of one Werking Cay, subject tothe Bidf lssue Period not
exceading 10 Working Days. Any revision in the Price Band, and the revised Bid/ Issue Perod, if appiicable, shall be widely disseminated by notification fo the Stock
Exchanges by issuing a pubhc notice and also by indicating the change on the wabsites of the BELMs and al the tarminals of the members of the Syndicale and by
intmation to Designated Intermedianes and Sponsor Bank(s), a5 applicable.

The Issue is being made in lerms.of Rule 18(2)(b) of the Securities Contracts (Regulation) Rubes, 1957, read with Regulabion 31 of the SEBIHCDR Regulations, The lssue is
being rmada in accordance with Regulation &(1) of the SEBI ICOR Reguiations, through the Book Building Process wherein nol more than 30% of tha Offer shall ba
avadable for allocation ona proportionate basis to Qualified Institutional Buyers ("QIBs" and such porlicon, the "QIB Partion"}), provided that our Company, in consultation
with the Book Running Lead Manager, may allocate up 1o 60% of the QIB Portion to Anchor Investors on a discretionary basis ("Anchor Investor Portion™), out of which
one-third shall be resarved for domestic Mutual Funds, subjectto valid Bids being recesved from domestic Mutual Funds at or above the pace al which aliocation is made Lo
Anchor Investors (“Anchor Investor Allocation Price”), in accordance with the SEBI ICDR Regulations. In the event of under-subseription, of nan-allocation in the
Anchor Invastor Porlion, the balanca Equity Shares shall be added to the MNet CHE Portion. Further, 5% of the Met QIB Porticn shall be available for allecation on a
proporfionate basis 1o Mutual Funds only, and the remainder of the Net QIB Portion shall be availabée for allocation on a proportionate basis to all Q1B Bidders, including
Mutual Funds, subject to valid Bids being received from them at ar above the Offer Prica. However, if the aggregate demand from Mutuad Funds is less than 5% of the MNel
QI8 Portion, the balance Equity Shares availzsble for alocalion in the Mutuad Fund Poriion will be added to the remaining Net QIB Forfion for proportionate-allocation to
QIBs. Further, not less than 15% of the Offer shall be available for aBocation to Non-Insttutional Bidders (“Non-Institutional Portion™) {of which one-third of the Non-
Insttutional Portson shall be reserved for Bidders with an application size betwisen T 2 lakhs up 1o ¥ 101akhs and lwo-thirds of the Non-Institutional Partion shall be ressrved
for Bidders with an application size exceeding ¥ 10 lakhs) and under-subscnplion in etther of thase two sub-cateqones of Non-Institubional Partion may be allocaled o
Bidders in the alher subcategory of Non-Insfitulional Parbion, subiect to valid Bads being received al or above the Offer Price and not less than 35% of the Offer shall bea
avagabla for afocation fo Retail Individual Bidders in accordanca with tha SEBI ICDR Regulations, subject to vasd Bids being received from them at or above the Ofer
Price. All potential Bidders (except Anchor Imvestors | are mandatonly requirad 1o pariicipate im the Ofer through the Application Supported by Biocked Amount (“ASBA"
process by providing details of their respactive ASBA accounts and UPI 1D in case of UPI Bidders using the UPI Mechanism, as applicable, pursuant o which their
corresponding Bid Amount will be blocked by the Sell Cartified Syndicate Banks ("SCSBs") or by he Sponsor Bank underthe LIPI Mechanism, as the case may be, lo the
etent of the respective Bid Amounts. Anchor Invastors are not pasmitted to participate in the Ofier throwgh tha ASBA Procass. For furthar datails, see Tasie Procedure”on
page 363 ofthe DRHP.

This public announcement |s being made in compliance with the provisions of Regulation 26(2) of the SEBI ICDR Regulations to Infarm the public that our Company is
proposing, subject fo applicable siatutory and regulaiory reguirernents, receipd of requisite approvals, markel condstions and other considerations, to make an initial pubiic
ofienng of ifs Equsty Shares pursuantto the |sswe and has fked the DRHF dated Februany 26, 2025 with the Securities and Exchange Board of india ["SEBM)-on Febreany
27, 2025, Pursuan! to Regulation 26{1) of the SEBI ICDR Regulations, the DRHP filad with SEB| shall be made public for comments, i any, for & penod of at least 21 days
from the date of such filing by hosting it on tha website of SEBI at www.sabi govin, websitas of the Stock Exchanges i.o. BSE and NSE at www beeindia.com and
Wi nsemdiz.com, respeciively, on the website of the Company st www armeeinfotech.com and the websites of the BELMs i e, Khandwala Secunities Limited and Safiron
Capdal Advisars Private Limited al www kslindia.com and wew saffronadvisor com, respectivaly, Qur Company imnvites the public to give their commeants on the DRHP filed
with SEBI, with respact bo disclosures mada in the DEHP. The public is reguested to sand a copy of the comments sant to 3EB, o the Company Secretany and Compliance
Cficer of o Company andfor the BRLMs at their respective addresses menbioned herein, All comments mustbe received by cur Company andfor the Company Secretany and
Compliance Officer or the BRLMs al their respective addresses mentioned herain below in relation to the sswes on or before .00 p.m. on the 215t day from the aforesaid date of
filing of the: DRHP with SEBL.

Investments in equity and equity-related securifies involve a degree of risk and mwvestors should notinvest any funds in the Issue uniess they can afford 1o take the risk of
lasing their enlire mvastment, Investors are advised 1o read the rsk factors carafully befora laking an investment decision in the |ssue. For taking an inesiment decision,
irvestors must rely on their own éxamination of our Company and the [ssua including the risks involved, The Equity Shares offered in the lzsue have not baen
recommended or approved by the Securities and Exchange Board of Indis ("SEBI"), nor does the SEBI guarantes the aocuracy or adequacy of the contents of the Draft
Red Herring Prospecius, Specific attention of the ivestors is invited to *Risk Factors "on page 260fthe DRHP

Any decision whether 1o invest in tha Equity Shares describad in the DRHP may onty ba mada after a Red Haming Prospactus ("RHP7) for the same has baan filed with tha
R and must be made solely on the basiz of the RHP.

The Equity Shares, when offered through the RHP, are proposed to be sted on the Stock Exchanges

For details of tha shara capital and capital struciure and the names of the signatones to the Memorandum of Associalion and the number of shares subscribed by themof
the Company, see "Capifsl Structure” on page B3 of the DRHP. The Eability of the members of our Company is limited. For details of the main obiects of the Company as
contained in the Mamorandum of Associabon, see “Higlory and Certain Comporate Malters on paga 262 of 1he DRHP,

BOOK RUNNING LEAD MANAGERS REGISTRAR TO THE ISSUE

& KHANDWALA SAFFRON

SECURITIES LIMITED " %888 ENENJIEING Eas

[Please =can this OR
Codetoview the DRHF)

Khandwala Sacurities Limited

G-1l, Ground Floor, Dalamal House, Mariman Poant
Murnbal — 400 021, Maharashtea, India

Tal.: =91 22 4076 7373

E-mail ; ipoi@kstindia.com Tel.: +91 22 4973 0304

CAMEC

Cameo Corporate Services Limitad
"subramanian Building” o, 01,

Club House Raad, Chennai,

Tamil Nadu= 600002, India

Tel: #81 44 4002 0700

E-mail: priyaf@cameondia.com
Website: www camanindia.com
Investor grievance e-mail:
armes@camacendia. com

Saffron Capital Advisors Private Limited
605, Centar Poant, & floor, Andher Kurla Road,
J. B, Nagar_ Andher (East), Mumbai
Maharazhira - 400059 India

E-mail: ipos@saffronadvisor.com
Website: www saffronadvisor.com
Investor grievance e<mail:
investorgrievance@safironadwizorn. com
Contact person: Amd Wagle/Fooja Jain Contact person: K. Sreepriva

SEBI| Registration Number: INMOOOO11211 SEBI Registration No.: INRODOOOITSS

All capitalised lerms used herein-and not specifically defined shall have the same meaning as ascrbed 1o them in the DRHP.

Website: www kslindia.com

Investor grievance e-mail:
mbinvestorsgriavances@ksindia.com

Contact person: Rinav Mansatal Abhishek Joshi
SEBI Registration Number: INMOCGD001899

For ARMEE INFOTECH LIMITED

On behalf of the Board of Direclors

Sl

Purnima Jaln

{'.nrnpan-,r Se-creta.r-_.- and Eampllance ﬂfﬁner

Place: Ahmedabad, Gujaral
Elate r-HI:lruElr,. .'3."? .'EI'.IEE

AHHEE IHFDTEL’:H LIMETED is prcpcalng sul:ujeci ko ap;:-{at:-!e szat.mr,' anu regulaxary' rn&aqmremnzent2 receu:nt nf requisite approvals, markei condifions and uihe.
considerations, tomake an inifial public offening of its Equity Shares and has filed the DRHP with SEBE and the Stock Exchanges on February 27, 2025, The DRHP shaflbe
avadable on the wabsdte of SEB] at www sabi.gov in, a5 well a5 on the websites of the Stock Exchangeas i.e. BSE and NSE al www bsaindm.com and www.ngsindia.com,
respeciively, on the website of the Company a3t www.armeainfotech.com and the websites of the BELMs i.e. Khandwala Securities Limited and Saffron Capital Advisors
Private L"I'Iitf-'lj at www kslindia.com and wenw saffronadvisor.com, respectively, Any pobental investors should note that invesimsnt in equily shares invohies a Righ
degree of sk and lor details relating fo such risk, sée ‘Risk Factors'on page 26 of the DRHP. Patential Bidders should not rely on the DRHP filed with SEB1 and tha Stock
Exchaniges for making any investmant decision,

This announcamant doas not constitute an invitation or offer of sacurities for sale in any jurisdiction. Tha Equity Sharas offered in the [s2ue have nol bean, and will not be,
registerad under the L5, Securifies Actof 1933, as amended {"U.5. Securities Act’) or any stale secunties [awin the Unted Siates, and unless so registered and may not
be offered or sold within the United Stales, except pursuant to an exempbon from, of in a fransaction not subject 1o, the registration requirements of the LS. Secunties Al
and in accordance with any applicable U.5. applicable state securities laws. Accordingly, the Equity Shares are only being offered and sold {a) in the United States only o
*‘gualified insfitutional buyers” {as defined in Rule 1448 under the L3, Securibes Act)in fransactions exempt from, or nod subject bo the registralion requirements of the LS,
Securties Actand (b) oulside the United States in “offshore transactions” in reliance on Regulation S wnder the LS. Secunties Act and the applicable iaws of the junsdiction
whare those offers and sales ocour. There will ba no offening of securities in the United States
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Office of Competent Authority

(Jalandhar Goindwal Sahib LPG Pipeline Project, Jalandhar)
706-A, Surya Enclave, G.T Road, Jalandhar (Punjab) - 144009

Public Notice and Details of Gazette Notification
Reference: Ministry of Petroleum and Natural Gas
Notification dated 24th January, 2025

S.0. 461(E).— Whereas, by the notification of the Government of India in
the Ministry of Petroleum and Natural Gas, published in the Gazette of India
no. 2930, Part-I1, section-3, sub-section (ii) dated 1st August 2024 vide S.O. No.
3071(E) dated the 30th July, 2024 issued under sub-section (1) of section 3 of
the Petroleum and Minerals Pipelines (Acquisition of Right of User in Land)
Act, 1962 (50 of 1962),(hereinafter referred to as the said Act), the Central
Government declared its intention to acquire the right of user in the land spec-
ified in the Schedule appended to that notification for the Purpose of laying of
Pipeline from Suchi Pind ( Jalandhar) to Chander Mahapurakh (Goindwal
Sahib) under Jalandhar - Goindwal Sahib LPG Pipeline Project by Indian Oil
Corporation Limited in Tehsil: Phagwara of Kapurthala District in State of
Punjab for transportation of LPG.

And whereas copies of the said Gazette notification were made available to
the public. And whereas, under sub-section (1) of section 6 of the said Act the
Competent Authority has submitted report to the Central Government.

And whereas, the Central Government, after considering the said report
and on being satisfied that the said land is required for laying the pipeline, has
decided to acquire right of user therein.

Now, therefore, in exercise of the powers conferred by sub-section (1) of sec-
tion 6 of the said Act, the Central Government hereby declares that the right
of user in the land specified in the Schedule appended to this notification is
hereby acquired for laying the pipeline.

And further, in exercise of the powers conferred by sub-section (4) of section
6 of the said Act, the Central Government hereby directs that the right of user
in the said land for laying the pipeline shall, instead of vesting in the Central
Government, vest on the date of publication of the declaration, in Indian Oil
Corporation Limited, free from all encumbrances.

Indian Oil Corporation Limited shall be exclusively liable for any compen-
sation in terms of Section 10 of the P&MP Act, 1962 and no suit, claim or legal
proceeding would lie against the Central Government on any matter relating
to the pipeline.
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